AR xEar faf-rams yrteraor

TETTR XAR W44, JdTeY did 8% AN,

(R fieel %), 718 faeei-110002
TELECOM REGULATORY AUTHORITY OF INDIA

W. $ 11'?“ Mahanagar Doorsanchar Bhawan, Jawahar Lal Nehru Marg,
PT (Old Minto Road) New Delhi-110002
S. K. GU A ' Tel. : 91-11-23237448, Fax : 91-11-23222816
Afud / Secretary E-mail : secretary@trai.gov.in
DO No. 305-03/2015-Qo0S - Dated: 14th September, 2020
Dear S““,

While conveying its acceptance of TRAI's recommendation on
Cloud Services, the Department of Telecommunications (DoT) vide
letters No. 4-4/Cloud Services/2017-NT dated 27th September, 2018
and 6th May, 2019 sought additional recommendations on “the terms
and conditions of registration of Industry body, Eligibility, entry fee, the
period of registration, and governance structure, etc.”

2. Pursuant to this reference, TRAI issued a consultation paper on
23 October 2019 and raised various issues for comments and counter
comments from stakeholders. Subsequently, an Open House
Discussions (OHD) was held in Delhi on 28 February 2020.

3. Based on the comments received and further analysis, the
Authority has finalized its recommendations on "Cloud Services". The
same are enclosed herewith.

4. In keeping with practice, a copy of this letter along with the
recommendations, is being placed on the website of TRAI
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Yours

(S.F

Shri Anshu Prakash

Secretary,

Department of Telecommunications,
Ministry of Communications,
Sanchar Bhawan,

Ashoka Road,

New Delhi = 110001



